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CENTRAL ZONAL BENCH, BHOPAL (M P.)
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Daulat Singh ‘ KK
; y Applicant
4 Versus | SRl
State of Rajasthan & Ors. v fige’ ]
S ‘Respondents(s)
| INDEX )
S.No.. s Particulars "Page No.
1, | Present status report of the stone crusher in original ; ‘ 3
apphcatlon, on behalf of Rajasthan State Pollutlon =
: Control Board
-2 DOCUMENTS

Annex-l Photo copy of the 1nspect10n report ,dated
16.03. 2020
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BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONAL BENCH, BHOPAL (M.P.)

ORIGINAL APPLICATION NO. 44/2019 (CZ)

Applicant

Versus

State of Rajasthan & Ors.
Respondents(s)

PRESENT STATUS REPORT OF THE STONE CRUSHER
IN ORIGINAL APPLICATION, ON BEHALF OF
RAJASTHAN STATE POLLUTION CONTROL BOARD.

I, 0. P. Gupta S/o Shri Rewarmal Gupta, aged 55 years, at present

working as Regional Officer, Rajasthan State Pollution Control Board, Alwar

do, hereby submits the compliance report as follows:-
1) That the State Pollution Control Board has already filed its reply to the

original application.

2) - That the officials of the State Board have inspected the stone crusher on
16.03.2020 to know the status/ adequacy of:the pollution control
measures, During the course of inspection certain deficiencies were
observed in the stone crusher. The photo copy of the inspection report

dated 16.03.2020 is annexed herewith and marked as Annexure-R/1.

3).- That on the basis of deficiencies observed during inspection dated
16.03.2020, the State Board has issued a show cause notice to the stone
crusher.on 16.03.2020 for intended revocation of consent to operate and

¥ intended closure directions under section 31 A of the Air Act. The photo

<G8

Jotary PTioiic, Atwar

2:9790L 2020
.

copy of the show cause notice dated 16.03.202Q is-annexed herewith
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4). - That the project proponent vide letter dated 20.03.2020 submitted the

o reply to show cause notice dated 16.03.2020. The photo copy of the
B X project proponent reply dated 20.03.2020 is annexed herewith and
\ % marked as Annexure-R/3.
3] <.
-

@/5) That the officials of the State Board again conducted the inspection and
monitoring of the stone crusher on 16.06.2020 to verify the reply
submitted on 20.03.2020. During the course of —inspection on
16.06.2020 it was observed that the unit has rectified the deficiencies of

pollution control measures and emission level of suspended particulate

/ ~dated 16.06.2020 along with analysis report is annexed herewith and

(DN
bw marked as Annexure-R/4.

5) That in the light of submissions made herein above, it is requested that
present status report may kindly be taken on record and the original

application may kindly disposed of.

aoy

\\'ﬁ\e
" %
Notary P Region
79 JuL 200 R s PR oL T, I
are@e (U
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Inspection Report i
(MOHCCO Khasra No. 1328, N/v-Lalavandi, Tchsﬂ Ramg"xrh Distt- Alwar) ;
The aforesaid unit was inspected by undersigned board officials on dated 16 0.’-,2020 i the presenee ‘
of shri Sanjay, Manager(as reported) of the industry for verification of present status of the plant & i
pollution control measures (PCM) installed by the unit. i
The unit has installed a stone crushing unit comprises of Jaw crusher(1 No.), Conc Crusher(1 No.). ;
vibrating screen(2 No.) and conveyors. At the time of inspection unil was found operational. The status of }
pollution control measures was as under. {
1 ! Name of Unil S w“m\_{/;-.\Viﬂh;h‘it‘v;! \"Imvlc Co ‘ I ,:
2 ?il.ocnlioﬁ_ = T T Khasra No. 1328, Niv-Lalavandi, Tehsil- lnnw,uh Distl f !
| Alwar | {
(Latitude. 27. "\b(;l(a |Ul|‘§|llll|\ TERIZINT) ‘ ;
R 3 | Date of Inspection 16032020 3 ‘ §
L.T.? Name of Unit nepxcwnvmﬁj: : :ljn_\mpy \l.nmgcr (\5 e pomd) ! 1
crusi G uNTTS |
S.No. | Source Details of PCM !
1 Inlet of Primary Stone Crusher wa Crusher- I_i\-'o-)' T P.litin—lly Covered and wata ’ ‘
sprinkles Frovi *k'd ;
2 | The outlet of Primary Stone Crusher (Jaw Crusher Sizc) T e n_.lh{ cnvmd & waler '
sprinkles Provided |
3| Outlet of all Seconl. uy Stone Ll|t<h‘<“|.(<&.-0|-|:‘_:|7ushﬂ-I No) P im[ny covered & waler i
. sprinkles Provided ‘
4 Inlet of Tertiary Stone Crusher - 755 ST
5 Outlet of tertiary Stone Crusher ) B GR R NA A i
A 6 | Water sprayers al n]E}lcﬁl{f{ncu of Stone. Crusher Water !;v[;:l'i-llkl(;s p-w;\wi\ird but '
found non-operational
7 Whether enclosures are l—lé:l;ij\lld Titted with self- closmg doors Only n;nﬁ-; enclosures pmvud;d
and close-filling entrances on cxils 1 |
8 Whether tlexible LO\CI‘;—IIIEMI»];HH_;‘—IHTI; hl—la_cxlls of lhc ' i \_(‘l |‘lond( o : :
conveyors to the enclosure. i
VlBRATORY SLRFFN§ AND CRI//I IS UNIT
SNo. | Source o T Details of PCM
1 Whether totally enclosed in rigid and reasonably dust u‘in’ii P li.’ill} Covered with metal
housmg sheets
2 Whether flexible covcns IIISI-‘I|'|_(‘—d al entrics .lvlall:ly('\:lls (;I-ill; l'lcxil.vic covers not hmvidc.l v
conveyors ta the housing or provided adust extraction and
L collection system
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i ther Water sprayers m«l led at the iccqu and outlel areas

S.No

| S -
i Whetlher the achive h.\u

S No !

\\ hulm : -
’” '\“’/l" SAe ¢ m losed on lop .md |I(‘II| three sndcs

5.

Partially covered

Frovided and not maintained

Bl.Ll CONVE\'OI\S

Source

Whether all transic: points Joand from COHVL)OH are enclosed or

placed w nhm aton lII\ enclosed structurc.

W Iltlh(‘! water I |)m~z s\<tcnl pinst: talicd.

{ Docs ope llJH\,% for any enclosed strueture for the passage of

Details of PCM

Not Enclosed

Provided and not maintained

Not

; lev‘)ous is nlh.i wilh flexible scals
1

bIOM( L Pll l S I\Nl) BINS

Source

Details of PCM

Yor free falling transier pmnh from convcyoxs to stock pllcs the

industry has provided

A funnel type structurc(chute
arrangement) has provided at

cach transfer points

Whether water <;\1.|)mq, \\\lc‘m plowdrd 10 lu.cp the surface of all

| surge piles and stockpiles of blasted rocks and aggregales

' sul'l'lcianll) wet.

W e Her watel Spr |y|n~, system provided lo kc;p wel opcn

stoc l\pulcs for \_\\umlns ol size in excess of 5 mm.

\Water spraying by flexible pipe

arrangement

“Water spraying by flexible pipe
arrangement

l
1
|
! S
| \Vlulhu sloc l\]’l|\ sof -l\"l( lfCS 5 mm in size or less arc suitably

covered

Covered

i

W lulllcn sC. llluul pll(‘s e glg.mcd ubuln ly

No

MA I’LRIAL IARANSPORA I'ION

[ Source

Details of PCM

' W Iuthcn he uppm.uh road o site of stone crusher from the

" nearest metalled ]?lll‘]lC road is paved or hard surfnccd

| roads inside the works are adequale ly

wetted witl water

WBAM road provided.

Arrangement made and found

nol adequate

l W huhcn wheel ¢ leaning I ILIll'ItS are pmvulcd fo: dclwcly llucLs

: OPLRA l'ION AND AMIN’l'lNANCE

Provided

\'om cC

l M ol \\(llm\_.m nts in water used for spraying

Lomhlmn of watct \pl l)uu; >v>luns nscd for dust snppltsslon

PCM
No

Un-Satisfaclory

Walel stors 8¢ tac nlny at the sile

Provided (Capacity about 4000
Ltrs.)

ondnlmu of dust extr action md LU”CCl ion syslcm

provided
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"5 [ Hoysckeoping . 5T T ‘
G nﬂ‘ncin“;‘l‘;"i—_—“\———m-r e e -4
giboundary wall around the premiscs I
on
— e A o
PLANTATION FOR ENVIRONMENTAL CARFE,
. B e T e

| Arca of crusher premises
o -

Whether plantation done within premises

Whether planlnlio:{ ii'bnllgnﬁ.;i;;glllc boundary of the

premises

Whether soil in the premises is (it tor survival o plant or not.

location of other such land

~

i

No. of Plants

7 Arca under plantation

Status of Plants

MATERIAL 1'RANSPORA1?ION

1 | Sign Board displayed showing the name, address and capacily of the |
|

stone crusher industry or not 1

2 | Valid source for raw material ¢
|

!

. |

|

: |

|

|

|

4 | Permission obtained from CGWA for withdrawal of ground watci

Status of compliance of EP Act, 1986.-

1. Consent  to  Opcerate  under  the  Air  Acl

I W["-q(‘)rlrnld;iry wall provided with rigid

walls on two sides & mictal sheels

found removed al few places. j

OO square Imercr area !

Approx 330 plants(small & medinm

A3% Flantation provided

Unit has one borewell which

1ssticd

6.

Un-Satistactory

two sides. Mctal sheets were

Provided

Not Provided

Yos

No

sizc) have been planted

Satistactory

Provided

Prom valid source only (ML

No. 20172006, M/s Vinod

Kumar, Nyv-Foothi, Tehsil-
Ramgarh, Distt-Alwar & ML !
N 3032008, Ms Radhey
Shyam Goyal. Njv-Lalavandi, 1
‘Tehsil-Ramgarh, [isti-

Alwar)

was found scaled during

inspection

vide RO lelter no.

F(Tech)/Alwar(Ramgarh)/75(1)/2009-2010/1228-1229 dated 28012019 for production of Stone

Grit & Dust upto 900 Ton/Day and is valid from 0 1/04/2013 10 31/03/2023.

2. The jay crusher(Primary Crusher). Cone crusher(Secondary crusher) & Vibraling screens were

found partially covered with melals sheels, as metal sheels were

enclosures.

}//A

found removed at few sides of the
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Water spraying artangements at stralegic locations  have been provided but found™nonsg

T~

operational a the time of inspection,

The industry has not provided tlexible covers at entries and exits of the conveyors to the enclosure.

5 The ranster points 10 and from conveyors are not enclosed and not placed within a totally enclosed

structure,

—_

o That boundary wall provided around the premises needs mainienance.

That welting ot ground 1o suppress, the dust was nol being carried oul..

P

That amtegrated mobile jaw crusher was found at the site within premises without oblqining prior

Consent 1o Establish/Operate from the State Board.

Y. Sign Board displayed showing the name, address and capacity of the stone crusher induslry has been
provided

1O Unit has provided one no.of DG set of capacity 500 KVA which has been provided with acoustic enclosure

and adequale stack heiglt

¢ Recommondations. Since the industry las not provided adequalte air pollution conlrol measures, show cauf™y

notice for intended revocation of Consent 1o Operate and intended closure dircections under Section 31A of the

e Lt

Air Act ‘ontrol of Pollution) Act, 198 1 may be issued to the industry.

(D R

SO RPCB Alwar TRPCB Alwar

-

I 2l
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§ } = REGIONAL OFFICE, - PR

o RAJASTHAN STATE POLLUTION CONTROI. BOARD
N

33

. D-Block, Ambedkar Nagar, Alwar(Raj.)-321001

No. RPCB/ROJALW/R-168/ 24M T~ 24 4 7 Date- ¢ ,3‘%%
Reg. post
M/s Mahadeva Stone Co.
Khasra No. 1328, N/v- Lalavandi,

i Tehsil-Ramgarh, District- Alwar

Subject- Show causc nolice for inlended revocation of Consent to Operate and inlended

closure directions under scction 31 A of Air (Prevention & Control of Pollution) Act, 1931 in

respect of your Stone Crusher Unil.

2

Ref- (i) Inspection of Stone Crusher unit was carried out on dl. 16.03.2020.
— .
(i) Conscnl to  Operate  was  granled  vide RO leter no.

F(Tech)/Alwar(Ramgarh)/75(1)/2009-2010/1228-1229 dated 28/01/2019.

Sir,

| : This is without prejudice 1o the right of the Rajasthan State Pollution Conlrol Board
i (hereinafler called as ‘the Board') to initiale proceeding under the provisions of the Air
+ (Prevention & Control of Follution) Act, 1981 (hereinafler called as ‘the Air Act) for

’ | violalion of various provisions of the Act here-in-after shown,-

1. Whereas the Air Act came into force in the whole ol the Slale of Rajasthan with

¢ effect from 16/03/1981.

s al - . . .
t \ el 2. And whereas the Air Acl has been enacted 1o provide for the prevention, contrel and

abatement of air pollution.

3. And whercas keeping this in view the Board has been conterred power ta take such
steps as arc deemed necessary (or the prevention, contrel and abatement of Air

pollution.

4. And whereas M/s Mahadeva Stone Co. (herein afler refcrred 10 as "the Indushiy?) is
engaged in operating a stone crusher unit al Khasra No. 1328, Njv- Lalavandi,

Tehsil-Ramgarh, District- Alwar. During process (he slone crusher unit discharges
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B ‘ REGIONAL OFFICE % OGS
%=  KAASTUAN STATE FOLLUTION CONTROL BOARD
N\

D-Block, Ambedkar Nagar, Alwar(Raj))-321001

polluted air.

5. And whereas your Consent to Operale was granted vide RO letter no.
H’l'cch)v,\l\v.n'(R;mlg;u'h)/?:"v(l)IZOO‘J-ZOIOI1228-1229 dated 28/01/2019 and is
valid upto 317032025,

6. And whereas, in order to verify the status of compliance of conditions of
Consent 1o Operale, inspection of the stone crusher unil was carried out on
dated 16.03.2020 by Board officials. During the coursc of inspection,
followink deficiencies were observed-

(a) The jaw crusher(Primary Crusher), Conc crusher(Secondary crusher) &
vibrating screens were found partially covered with metals sheets as metal
sheets were found removed at few sides of the enclosures.

. (b) Walcr spraying arrangcments al strategic locations have been provided but
found non-operational at the time of inspection.

(¢) The industry has not provided flexible covers at entrics and cxits of the
conveyors lo the enclosure.

(d) The transfer points to and from conveyors are not enclosed and not placed
within a tolally enclosed structure.

. (¢) That boundary wall provided around the premises needs maintcnance.

(1) That wetting of ground lo suppress , the dust was not being carried out.

(2) That a integrated mobile jaw crusher was found at the site within premises
withoul obtaining prior Consent to Establish/Operate from the State Board.

- And whereas, it is thus cvident that the industry has failed to comply with
conditions of consent 1o operale.

g And whereas above stated violations of the provisions of the Air-Act have
been viewed seriously by the Board.

9. And whereas the State Board, in order 1o prevent and control air pollution being
caused by the industry, is competent 1o issuc any directions under scction 31A of the
Air Act m wriling 10 any person, officer or authority and such person, officer or

authority shall be lound to comply with such directions.
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| N REGIONAL OFFICE. - PSR
: T-;‘Ni”\"}; RAJASTHAN STATE POLLUTION CONTROI. BOARD

By ol D-Block, Ambedkar Nagar., Alwar(Raj.)-321001

Therefore, i order 1o prevent further pollution being caused by the industry and for
non compliance of the provisions of the Air Act, the State Poard, in exercise ol the powers
\ 1 conferred upon it intends to rcevoke consent 1o operate under Air Act and also intends o

' issue following ditcctions under section 314 of Air Act-
A. That all the processes carried out by the industry should be closed down and
B. Thal appropriate authorities should be directed to stop supply of electricity
to the industry.

If you have any objection against intended revocation ol Consent to Operale

and intended closure directions, you may submit your reply to this ofiice within a

period of 07 days from he datc of issuc of this nolice, failing which the pBoard shall
revoke the Consent lo Operate under the provisions of the Air Act and closure
directions shall be confirmed without any further notice.
. Yours sincercly
e
-
Ra&iorial Officer
Copy to
. 1.Group Incharge (SCMG-D3), RPCB, Jaipur for informalion & necessary achion please.

2. Master file

e ¢~

B AN

b

B p——————

Scanned with CamScanner



e’

e

. Phimene. R |2,

M/s Mahadeva Stone Company

Near Village: Lalan andi, Teshil: Ramgarh, District: Alwar (Rajasthan)

I);\lg:ﬂl_().’ll}/‘l_(“)z_(_l

To,

The Regional Oflicer,

Rajasthan State Pollution Control Board,

D-Block, Ambedkar Nagar,
Alwar, Rajasthan,

Subject; - Show cause notice for intended revocation of Consent to Operate and intended
closure directions under section 31 A of Air (Prevention & Control of Pollution)
Act, 1981,

Reference: - (1) hi'\pcclion of Stonc Crusher unit was carried out on dated 16/:03/2020.
(i1) Consent to Operate was granted vide RO letter no. F (TechyAlwar
(Ramgarh)/75(1)2009-2010/1228-1 229 dated 28/01/2019.
(1) Your letter no. RPCB/RO’ALW/R-168/2443 dated 160372020,

Dear Sir,
Frefer o above mentioned letter regarding deficiencies and our point wise submission is as under:

a  The Jaw Crusher (Primary Crusher), Cone Crusher (Secondary Crusher) & Vibrating
Screen has been covered with metal sheets from all sides (Photographs attach).

b. Water spraying nozzles were partially choked at the time of inspection. this has been
tectified by us and now the water sprinklers are working satisfactorily at all strategic
locations (Photograph attach).

¢ The Nlexible covers has been provided at all entries and exit points,

d. The vanster points 10 and from conveyors has now been placed under totally enclosed

structure (Photograph attach).

The boundary has been repaired and maintained (Photograph attach).

The dust suppression by water sprinkling/spraying is being carried out regularly.

Itis submitted that a non functional integrated mobile jaw crusher was laying at the site at
the time of ispection. This integrated mobile jaw crusher has been removed from the site
(Photograph anach).

-

G 1]

l(:‘b;'lhm submitted that we are regularly complying with the consent to operate conditions, The
SRS test repont of the ambient air of the month of August, 2019 and compliance repornt is

L0 s> cucTosed for your reference.
Hereby humbly submission is that Industry has replied 1o all those deficiencies which vou have
raised in your aforesaid letter and in reply, Therefore, kindly drop the show cause notice for
intended revocation of Consent 1o Operate and intended closure directions under section 31 A of
Air (Prevention & Control of Pollution) Act, 1981. "
Thanking you,
For Mis MAHADE VA STONE COMPANY
\
l\.\‘ c']u.,{
ANIL GOY AL
Paringy
—
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M/s Mahadeva Stone Company

Near Village: Lalawandi, Teshil: Ramgarh, District: Alw ar (Rajasthan)

Aeaiad ALY TURT S T I es n-..-..........."........uu.u.---u-u------.u.u..unu--..u.-uu.uu----unuu.-n--u LR R
Date: 1) 62019

o,

Fhe Regionna) Officer,

Rajasthan Stare ollution Control Board,
Alwar (Rajasthan),

Subject: - ( ampliance of Consent to Operate Air Act, 1981,
Reference e consent File no, F (TechyYAlwar (Ramgurh)’75(l)’2(!(1"-2()!0-’!“‘4-

1220 dated 28 0] 2009 & our consent  order  no. 2018-2019’Alwar'6970 dated
2801 247w, ’

Respected Sir,

We e Subli iy the compliznce of consent order which was granted us under the
Provision ot section 21 (4) of the Air (Prevention & control of pollution) Act-1981

Phe pontwise comphiance is s under:-

' Vatiding period is consent to operate is 010472018 1o 31032023,

1 Vald for Stone Grig & Dust quantiny 900 Ton'Day, The stone grit & dust produced
fen s than 91 Fon/Day.,

3 We have not done any - addition'modification/alteration in process or change in
Capacity or change in fuel al present.

4 The quantiny of eMuent are generated i.e. domestic 1.800 KLD & disposed through
Septie ank fotlowed by soak pitand maintined the zero discharge condition.

34 Thare is only one Souree of air emission, the DG set 300 KVA (1 No) having full
prectacoustie enclosure und adequate stack height,

0 Al the poliution control measure provided i.e. construetion of metalled road or hard
surloced roads within the premises, wind breaking wall. dust containment cum
SUPPIessIon system for the machinery, green belt development within periphery &

regalar cleaning and wetiing of the ground (Testing repot attached as per covering
letren)

7) \. (J

) Newed & ( viplied,

NNared & Complied.,

T NGied & ( amplied.

T Noed & ( wnplied.

I2)Noted & ( e hed, 5
E3) The sutlet o rimary stone crusher and inlet

crisherare covered with fabric filer.

AL ibratory screens are wtally enclosed with rigid or reasonably dust tight housing,

All e grizzhes are enclosed top and three sided & proper spraying system have been
provided all the places.

& outlet of sccondary and tertiary stone

IS)AI the transted Point (1o and from) and screen are totally enclosed and h
SPraying system,

/ e
O

aving the

g \\Q\\u\

s

o

Scanned with CamScanner



oy
o

16) The [¥ISsage of cony eyor with Nexible seals. stockpiles are enclosed with sheets and
chutes are hay ing reasonable drop height.

I7IWe have pro ided proper spray ing system in on the suitable locations such as feeding
O transfer point ends. The Jess then Smm aggregate stockpiles are covered with wal|
v oid the dust carried away by the wind.,

IR) Al the approach road are paved or hard surfaced,

DN e provided the 4000 liters capacity water storage tank for wetting the surface
Hme 1o time,

20)Nowed & Complied.

2D We have provided the display board showing the name. address and the capacity of
plant

22) There s no veneration of tiade effluent. The domestic waste treated from septic tank
follovwed by wouk Pits (0 maintain the zero discharge condition.
23 Nored & Complied.

2 We have applied in the CGWA for the abstraction of ground water.
23)Noted & Complied.

26). 27) & 28) All the statutory obligations prescribed under any other law and other
Instrument il be complied.

In light o above fucts we are best tried o compliance of consent order conditions for our
level.

Thanking vou,

For M/A MAHADE VW STONE COMPANY

\
ANIL GOYAL X\’r
T

Partner

-
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14001 : 2015, OHSAS
Recopniped with MOEFCC &

Websitd www newconiab

TEST CERTIFICATE

N T MR i e

& Laboratorijes

18001 : 2007 Certified Laboratory
U.P. Pollution Control Board

AMBIENT AIR QUAL

[ REPORTNO,

n:: and Address of Customer

CLUMSC/010/23/0372019

ITY MONITORING AND ANALYSIS

REPORT

) DATE OF REPORT: 27/03/2019
| MAHADEVA STONE COMPANY o
- KHASRANO-1328, VILL-LALAVA
DISTT-ALWAR.RAJASTHAN

NDI,TEHSIL-RAMGARH,

—ee A _ ]

—— ] )
SAMPLING DETAIL
0PN DETAIL

Anlyss Start Date 23/03/2019 Anzlysis End Date 127/03/2019

Dage of Sampling 120/03/2019 Sampling Done By :ECOTECH SERVICES

Safprling Time
L 70V

/
\/

24mpling Pratoco!

HA5(21/3)

13.20HRS (20/3) TO 13.20

<13 5182 (Part-5) AS PER

Sampling Location :5 M DISTANCE FROM

VISRATING SCREEN

Sampling Flow Rate for SPM(Average) 1.08mtr*/min

73 GUIDELINES

Sampling Flaw Rate for Gas 10.51PM Sampling Machine placed at $1L8MTR
Height(from ground)
Sampling Duration ©24 Hrs
EQuipraent Used “RDS-02+PM, , Attachment
PHYSICAL OBSERVATIONS
Ambient temperatyre 140%C Wind Direction - NW-SE
Weather Condition :Clear GPRS Reading 127.566577N, 76.83551¢

?NE.'T—

Parameter

. ESULT
Unit

TESTR

Protocol

[_ Result

Specification/ |

1 - 3

Limit (as per CPCB) |

—
articulate Mattag

pg/m? 1S:5182 (Part 23) 83 FOR2a Hrs. = 100 |
| (Size less than 10 “m)or (PRy) |
2 | Particulate Marters pg/m? NCL/AIR/STP-09 52
| (Size less than2 5 jurm) or (tMm (CPCB Guidelines)

N

FOR2a Hrs. = g0
—

— 3| Sulphur Dioxide IS:5182 (Part 2) 33 FOR24birs. = G0 |
_4 _’_[n'rtrogquim:_l_:}_m“ ___{NO, 1$:5182 (Part 6) FOR 24 Hrs. = 30 |
~ (T Groon honor 2 (€0) mg/m? 5:5182 (Part 10) 0.83 FORD8 Hrs = 02 |
I FORO1Hrs = 02 |
- T o)
6 Lead bl | wg/m | st (Part 22) BOL (D.1=0.05) FOR2:4Hrs = 1o |
—_—— ) | L.
7| Ouone Q) pem 15:5182 (Part 9) 19 FORO8Hrs. = 100 |
—_ ————— — 1 FOR 01 Hrs. = 180
5 Ammoniz (NH) 1 g/t NCL/AIR/STP-13 | 03 I FORZaHrs - 400
5| benzene (G g/’ 15:5182 (Part 11) BDL (D.L=1) L_ For Annual = 05
SR (1] /0 - _ODLD.L=1) | o
719_,,;,_59”’“3”*’“‘,“_‘ - lBap) ng/m’ I 15:5182 (Part12) BOL (D.L=0.1) ForAnnual. = Q1
11 Arsenic (As) ng/m?* NCL/AIR/STP-19 80L(D.L=1.0) For Annual. = g !
T T R S S
12 Nickel (Ni) ng/m?*
o — -
“OR NEWCON CONSULTANTS

ABORATORIES
TORIES
:uzﬂl

ORMAT No, NCUOSP-ZS/TOAAO/F.’.I r-02

HAR KHAN
EYC (ENV. Soiepee

JTE : 1 The Resuns 1epartiaf above perying

Laboratory : 8th K ;A Stane,

Rev. No. 01 Date:- 18.07.201

10 the Tested parameters only. Endorsement of tha same IS nedher inferred nor
AZIABAD JURISDICTION. % The Report shall not be reprodyced except in

NH-58, Delhi Meerut Road, Morta (Opp. Manan Dham M
Telafax = (D12M 26875228 Mnahila - QRIN4INUA R744n

implied. 2. Al disputes subject to
full without the permission of CHIEF ANALYST. 4. Our linbiliy is lmitad to iovoiced value only,
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e 2 TEST CERTIFICA E

AMBIENT AIR QUALITY MONITORING AND ANALYSIS REPORT
Page 1 of 2

JESTR EPORT NO NeL MS v--23125108-2019 DATE OF REPORT : 30- 08-2019
Name Ang Address Of Cugtome, ——— = MAHADEVA STONE COMPANY

KHASRA NO.1323 WVILLAGE : LALAVANDI, TEHSIL-RAMGARAH .
ALWAR, RAJASTHAN INDIA

SAMPLING DETAIL

Analysis Start Date 25.05.2019 Analysis End Date 30-08-2019

Date Qf Sampling 23-05-2019 Sampling Done By ECOTECH SERvICES
Time Of Sampling 102 23-08-2019 To 1020 24-03-2019

Samp!ing Location SMETER Y DISTANCE FROM VIBRATING SCREEN

4 roting Protoced § 3132/PART-5) AS PER Cpeg GUIDELINES

Sample Flow Rate 112wt min Sampling Machine 16 mtr

For SPM(Av. rerage) Placed At Height (From

Sample Flow Rate For (& Ly Sround)

Gas Sample Duration 24- Hrs

Equipments Used RDS 01 +Pm2.5 Sampler, |,

PHYSICAL OBSERVATIONS

Ambient Temperatyre 25°C Wind Direction West To East

Weather Condition Cear

TEST RESULT
S No. Parameter ' Unit Protocol Result Specification/ Limit (As Per
CpPCB)
Pamticuists Matiers | 3ize | ¢ = Than 10um) PM ) KM’ 1S:5182 Pant 23.2006 R A o4 Fer 24 Hrs=300

2 Pariculat Maner Size Less Than 25 pm) (PM’ 3 pg/m?® Gra\fgﬂemod 53 For 24 Hes 50

{ Suishur Digrige S iso:J;' T g s 5182 (Part2) I e " hes= 80

4 Carbon Manoxga co) mg/m? 155182 (Pan 10) 035 For 03 His= 02 Fyr 01 Hrs=Ca
5 Nitrogen Dioxige -~ R V"(‘NO‘ )' B ug,m‘ — N ‘IS>5'182' (Pﬁﬁ—ép-' - 38 e For 24 hr3=33

€ lesdFp, - S = Thgm T A Method™ NIL szt g

7 Ozone -‘O’ o pg/m? UV-Spectrophotometer 2 T P 8nrs=100 For 1 hr= 130
8 Ammonia (NH3 ) ug/m® Indophenel Biye Method NiL “For 24nrs=400

9 Benzene IC‘ He ) pg/m? GC Method NIL For Anngal =08

10 Een:ola:f’y'ene EsP ng/m?® GC Methog NIL For Annugi=g)

11 Arseni 1as) ng’'m* AAS Methog NiL For Anrual =05

12 Nichel (N ng/m* AAS Methog NIL For Annuai =20

GPS FEADING OF LOCATION=:7 ¢¢s SLEN 76 83874C

- e,

FOR NEWCON CONSULYANTS & LABORATORIES

INTE 2.8 ppaap,
M h\';_‘uv Scig ce) gl - y

4 "ﬁ D ?‘c : /

CHE Edav P EPAR AUTHOR
NoTE 2 TR READ 5, wi S A "2 Rett/doving pu Endorsement of the same i neither L2 2““%'”&"
Crh-l-«EADJURSDICTIO\ 1‘ n‘.u"rinnotterepm_wwepmhlrmmpemusmo!CHlEFMALYST 4% fed fo mowed valua ooly.
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Inspection Report

d M/s Mahadeva Stone Company, Khasra No. 1328, Village Lalavandi, tehsil Ramgarh, district

Alwar

A show cause notice was issued to the above said unit vide this office letter dated 16.03.2020 on
the basis of deficiencies observed during inspection on 16.03.2020. The industry submitted reply of the
show cause notice vide their letter dated 20.03.2020.

Inspection of the unit was carried out on 16.06.2020 by undersigned Board officials to verify the
reply dated 20.03.2020 of the show cause notice dated 16.03.2020. During inspection unit was

Operational and engaged in manufacturing of stone grit and dust. Shri Sanjay Jain, representative of the
unit was present during inspection.

During inspection following observations were made:-

b 1. The jaw crusher, cone crusher and vibrating screens were found covered from all sides and
top.

Water spraying arrangements at transfer points have been provided and found operational.

The industry has provided flexible covers at entries and exit points of the conveyors to the
enclosure.

4. The transfer points to and from conveyors were enclosed and found within enclosed
structure.

5. Maintenance of boundary wall around the premises has been carried out.
During inspection wetting of the ground to suppress the dust was being carried out.
7. Integrated mobile jaw crusher has been removed from the site.

. During inspection fugitive emission monitoring was also carried out. As per analysis report

Suspended Particulate Matter (SPM) parameter was found 573 pg/m* which is within prescribed limit of
600 pg/m?.

Comments: - Industry has rectified the deficiencies of pollution control measures as observed during last
(( inspection report dated 16.03.2020.

.S4eena)
Scientific Officer

ional Officer
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FORM - X
RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST
(See Rule - 10)
Final Report

. Report No. : 1239

teport On : 18/06/2020

* [l hereby certify that I Dr Rajendra Singh Meena, State Board Analyst duly appointed under sub
Section(2) of Scction 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on

the 17/06/2020 from Ms Sharmila, JSO, Alwar ,RSPCB Alwar a sample of Ambient Air Quality

of M/S Mahadeva Stone Co. , Plant - Stone Crusher [11213] ,Khasra no 1328, Village Lalavandi ,

Tehsil- Ramgarh , District- Alwar Collected from Fugitive emission, approx. 06 meters away from jaw

crusher Collected on 16/06/2020. The Sample was in a condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on 18/06/2020 and declare the result of the
analysis to be as below :-

S.No. [Parameters Result

1 Suspended Particulate Matter pg/m3 573 >

The condition of the seals, fastening and container on receipt was as follows : Intac
Signed This On 18/06/2020
BOA T

Rajasthan State Pollution Control Board
Regional Office Alwar
D Block, Ambedkar Nagar, Alwar
Phone: 0144-2730531
Fax: 0144-2730531
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